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THE MINISTER OF STATE OF THE
MINISTRY OF TEXI(ILES (SHRI
ASHOK GEHLOT): (a) The tota] value
of garments exported during  1991-92
amounted to Rs, 632723 Crores (Provi-
sional).

(b) The following are top ten coun-
tries where garments werp exported dur-
ing 1991:

Re. in Crores (Provisional)

1. EEC 2350.68
2. USA 1328.16
3. Erstwhile USSR 287.59
4. UAE 247.03
5. Japan 187.39
6. Canada 159.82
7. Switzerland 142.76
8. Sweden 89.19
9. Austria 73.61
10. Australia 56.72

Source: AEFC

(c) Government wants that export of
garmentg shoulq further increase resulting
in increased earning of foreign exchange.
- Government have fixed a target of US
$ 2707 Million equivalent to Rs, 7588
crores during 1992-93 for export of
garments,

Import of Synthetic[Man-made Fabrics

4116. SHRI ANANTRAY DEVSHAN-
KER DAVE:

SHRI CHIMANBHAI MEHTA;
SHRI SARADA MOHANTY:

Will the Minister of TEXTILES be
pleased to state:

(a) whether Government are consider-
ing import of synthetic/man-madg fabrics
under OGL for selling these items through
Public Distribution Systems with a view
to bringing prassure on the high retail
priccg of these fabrics;

(b) if not, what are the reasons there-
for; and

(c) whether the intersts of ‘the con-
sumers are not adversely affecteq by keep-
ing only the man-made fibreg and yarns
undey OGIL while the fabricg are not al-
lowed (o be imported at reasonable leyels
of duties?
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THE MINISTER OF STATE OF THE
MINISTRY OF TEXTILES (SHRI
ASHOK GEHLOT): (a) to (c) At pre-
sent, the Government does not have
any proposai for allowing import of
syntheticlman-made fabrics unde; OGL
for sale through Public Distribution Sys-
tems becauSe the capacity of the weav-
ing industry in organised and decentra-
lised sector ig enough for production of
syntheticlman-made fabrics, Allowing
import of fabrics is not considered desir-
able in the interest of vulnerable decent-
ralised sector which is a major source of
employment generation.

CRISIS Faced by Cloth Mil] in Madhya

Pradesh
4117. SHRI SURES!{ PACHOURI:
Will the Minijster of TEXTILES be

pleased to state:

(a) whether Government are aware
that the cloth trade in the state of
Madhya Pradesh ig facing rough weather
due to fimancial <onstraints and sickness
of cloth mills;

(b) if so, what are the details of cloth
mills which have become sick in the
State and the preSent production capa-
city of Millg in the State in comparison
(o the capacity in 1980;

(¢) whether the Government are alsc
aware that if urgent remedia] steps arc
not taken more than fifty thousand tex
tile workers in the Statz wil] becom
jobless; and

(d) if:SO, what action Governmen;
propose Lo take to increase the cloti
production in Madhya Pradesh and saw
its cloth mills from becoining sick?

THE MINISTER OF STATE OF THEI
MINISTRY OF TEXTILES (SHR
ASHOK GEHLOT): (a) No such repor
hag been received by Government. Th
position of sickness jp cloth producin;
inills in Madhya Pradesh has remaine
more or less unchanged since 1988,

(b) As on 31.3.92 there werc 29 Cof
ton|Man-made fibre Textile mills with a
installeq capacity of 746 thousand spind
les and 8016 looms. Detailg of sick Tex
tile mills in Madhya Pradesh are as under
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Name of the Unit

Whether Exami-
closed ned BIFR
(yes/No) (yes [no)

(1) ML.P. State Textile Corporation (Sajjan Mills) . . . Yes Yes

(2) Binod Mills Co. Ltd.
(3) Hope Textiles Ltd.

(4) Hukumchand Mill Ltd.
(5) Rajkumar Mills Ltd.

(6) D.M. Woollen Mills (P) Ltd.

(c) There has not bgen any iacrease
in sickmesg in Textile Industry in Madh-
ya Pradesh nor there has been any re-
port of crisis Sitvation,

(d) Steps taken by Government for
increasing produstion of cloth are not
confineg (o any particular state. However
Government have taken following steps
for increasing production of cloth and
tackle problem of sickness:

1. Liberalisation of Industrial Po-
licy which includes abolishing of
L.cense condition for establish
ment and expansion of unmits.

2. Setting up of Textile Modernisa-
tion Fund Scheme.

3. Permission to Import Textile
Machinery as well as major raw
mater.als and reduction in excise/
custom duties.

4, Setting  up of BIFR/Nodel
Agency.

5. Financial institutions and Banks
are also required to monitor clo-
sely the increase of grow ngj
sickness.
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